






















BEFORE THE HON’BLE NATIONAL 
GREEN TRIBUNAL, 

SOUTHERN ZONE AT CHENNAI 

Application No.125 of 2022 

IN THE MATTER OF  

KORATTUR LAKE PROTECTION 
PEOPLE’S MOVEMENT 

..Applicant 
VERSUS 

State of Tamil Nadu, 
Represented by its Secretary to Government  
& Others  

..Respondents 
 
 

 
 

REPLY STATEMENT FILED ON BEHALF 
OF THE 10TH RESPONDENT  

 

 

 

 

 

S.RAMASUBRAMANIAM & ASSOCIATES 
ROC NO.7351/2015 

COUNSEL FOR 10TH RESPONDENT 
+91 91766 57514 


